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tureis pnmarnly the responsibility of the State
Governments The Central Government
provide financia| assistance on the basis of
specific proposals received from the States
subject to their ment, inter-se prionty and
availability of funds

(c) No, Sir

Utilisation of Staff Cars for Economy in
Petrol

8296 SHRI YS RAJA SEKHAR
REDDY Will the Minister of FINANCE be
pleased to state

(a) whether any assessment has been
made of the monthly consumption of petrol
by the staff cars of the Ministries

(b) f so, the details thereof during the
last one year. and

(c) the efforts being made by Govern-
ment to utiise these cars for the specific
purpose they are meant for as a economy
measure”?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI) (a) No, Si

(b) Does not anse

{c) The use of Staff Cars in Government
Departments s governed by the Staff Car
Rules In addtion, whenever required, tur-
ther instructions are Issued to achieve ut-
most economy and save wastetul expendi-
ture on the use of Staff Cars

Management of Modi Rubber Ltd.

8297. SHRIBANSI LAL Willthe Minis-
ter of FINANCE be pleased to state
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(a) whether the Public Financial Institu-
tions namely the Industnial Finance Corpora-
tion of India, the Industnal Development
Bank of India, the Life Insurance Corpora-
tion, the Untt Trust of India, Nationalised
banks etc. have more than fifty per cent
shares in Modi Rubber Ltd , Modipuram,

(b)  so, the reasons for allowing the
prnivate management to run the administra-
tion of the Company, and

(c) the measures taken or proposed to
be taken by Government to ensure non-
utilisation of funds by the management of the
Company to the disadvantage of the finan-
cial insttutions?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI) (a) and (b) It has been reported by
Industnal Finance Corporation of India (IFCI)
that financial institutions namely Industrial
Development Bank of India, Industrial Fi-
nance Corporation of India, Life Insurance
Corporation, Unit Trust of India and the na-
tionalised banks together hold nearly 51
percent of the total share capttal of Modi
Rubber Ltd , (MRL) As a matter of practice
and convention, the management of such
industrialconcerns aregenerally vested with
the onginal promoters holding reasonable
stake in the share capttalof such concerns

(c) To ensure proper financial and other
corporate discipline Company’s Board, which
has an independent Charrman, has been
constituted with adequate institutional rep-
resentation on t In addtion, there s a
management Committee with an independ-
ent Chairman and instifutional nominees on
it There is also an Audtt sub-Committee of
the Board with independent directors and
institutional nominee IFCI has further re-
ported that an independent professional
whole-time Finance Director has been ap-
pointed by MRL



